
CENTRAL ADMINISTRATIVE TRIBUNAL 
CIRCUIT BENCH, RANCHI 

O.A./051/01168/2019   

Date : 17th December, 2019 
 

CORAM 
The Hon'ble Mr. Dinesh Sharma, Member(A) 

The Hon’ble Mr. Swarup Kumar Mishra, Member (J) 

 

Nilima Roy aged about 90 years W/o Late Chittaranjan, R/o 63/D, Road 
No.1, Ashok Nagar, P.O. & P.S. – Argora, District – Ranchi. 

……………Applicant 
By Advocate: Shri Sunil Kumar. 

Versus 
 

1. Union of India through Directorate General, Department of Posts, Dak 
Bhawan, New Delhi – 100001. 

2. Chief Postmaster General, Jharkhand, Doranda Head Post Office, P.O. 
& P.S. – Doranda, District – Ranchi – 834002. 

3. Deputy Director of Accounts (Postal), Jharkhand Circle, P.O. & P.S. – 
Kanke, District- Ranchi – 834003.  

 ……………Respondents 
By Advocate : Shri Rajendra Krishna. 

 
O R D E R (ORAL) 

 

Per Dinesh Sharma, Member (A):- Heard at the admission stage. 

2. The learned counsel for the applicants states that she is more 

than 90 years old and her request for enhancement of pension in 

accordance with Family Pension Rule of Government of India has not been 

responded by the Director of Accounts (Postal) despite her representation 



 
 

made in the year 2016 and further reminder sent in the year 2019 by 

Annexure – A/4 and A/5.  

3. Advocate for the respondents is present. 

4. We find in this case that the applicant is about 90 years old 

and the respondents have not responded to her request. It is expected 

from the respondents to look into the matter and consider the family 

pension at the enhance rate sympathetically on the correspondence of 

the applicant. We give emphasis on the learned counsel for the 

respondents that the matter should be finalized within one month. We 

direct the respondent No.2 to dispose of the said representation of the 

applicant by passing a reasoned and speaking order and communicate 

their instruction and request to the concerned Bank as well as applicant 

about compliance of the order within one month period. 

5. In view of above, O.A. stands disposed of. 

  
 

(Swarup Kr. Mishra) (Dinesh Sharma) 

 Member (J) Member (A) 
sks/  


